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Abnormal  increase of Elephant
Population

2648. SHRI NYODEK YONGGAM:
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Governmen; are aware of
the fact that due to abnorma] increase
of elephant population in Assam, Aruna-
chal Pradesh and other partis of the
country, the wild elephants have become
a big menace to human beings and pro-
perties;

(b) whether Government are consider-
ing to introduce ‘Elephant Mahal’ for
catching of elephanis for domestication

to reduce elephant menace by amending
the Wild Life (Protection) Act; and

(¢) if so, the details therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND  FORESTS (SHRI KAMAL
NATH): (a) While there is no abnorma)
increase in the population of elephants
in Assam, Arunachal Pradesh and other
parts of the country, due t; desgruction
and encroachment of elephany habitat by
local people there have been comfronta.
rion between man and elephant in the
fringe areas of depleted elephant habi.
tats in some Pparts of the country,
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(b) A seheme titled ‘Project Elephant'
has been Jaunched with a view to impro-
ving the elephant habitat and reduce the
incidence of man-animal conflict and to
provide relief to people wherever ele-
phang depradations occur. Capture of
elephant; is allowed to State Govern~
ments in specific problem areas after
consideration of all the aspects involved.
There is no proposal to introduce the
system of ‘Elephan; Mahal’.

(¢) Assam and Madhya Pradesh State
Governments have been granted permis-
sion to capture 12 and 21 elephants
respectively to reduce (ne problem.

Negligence of Botapnica} survey of India

2649. SHRI ANANT RAM JAISWAL:

SHRI SATYA PRAKASH
MALAVIYA:

Will the Minister of ENVIRONMENT
AND FORESTS be plcased to state:

(a) whether Government’s attention
has been drawn to the news report which
appeared in Indian Express dateg 28th
December, 1992 regarding gross  negli-
gence of the Pun. Botanical Survey of
Indja in maintaining the invaluable
herbarium sheets; and

(b) if so, what action has been taken
by Government for the apathy and negli-
gence of the authoritics of the Botanical
Survey of India and a'so to improve the
working of the Institute?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a)
and (b) The mews item concerning the
state of Herbarjum collections in  the
Western Circle office of the Botanjcal
Survey of India at Pume appeared in
the Indian Express om 27th December,
1992,

Currently, the Herbarium is housed
in an old building which has been  re-
paired from time to time. However, it
has been decided to construct a  new
building which is expected to  take
care tf the Herbarium collections. Ins-
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tructions have been issued tg the Bota-
nical Survey of Indi; to ensure and
u.ikecp of the collections.

™Mm d ot F fww & ey
afcatsan

2650. it TRTAE AT : =T
qufan 4R W wAr ag F@y Y
FaT Faa fr:

(%) ®r Iaq @ 7 faew
g% # TgEaT § @A F faww
gg w1 i wegm

(=) =z & @ wuwr &
M OF;

() =@t = afsmr §1 &-
e 3 & W §,

(#) aflk g, @ wasr sw
g

(%) afs =g, at a% =40 FTO
g1

gfaT® HiT g4 #awy & [T
et (s ER@ ATR) ¢ (F) F (9)
T ST qER T 9gd “wufwe
b faw ofeiser, s J0
mwwﬁq‘tﬁmmwnan
qf@iemT & w9 230795 F9RAT &a
Ft wTHer fFg o HiT waratg /i
F IR goAr g 9 quw F
& fau 250 fafwaa oig fafe o
mﬁmma%nwﬁaﬁw%m
W AT 4399 a8 A,
FETRIYST FT JgraT W1, a9 & F
Wahmmwgmw
TEH HRT AW AR S-S9Y Gt
) YT, JFETF HT HITF T7
qreET wIE A OSAWE OF OAET 2

gt wsma fa<iia g
¥ wauw & fag faww §F M wq@
o mr o



